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IN THE HIGH COURT OF ORISSA:

VVP fC) NO. 13403 OF 2015
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CJ'l

Bipin Bihari Pradhan

-Versiis-

State of Odisha & others

Petitioner

0pp. Parties

■.V'

a

AFFID.AVIT BY THE COLLECIOR. BALASORE
IN COMPLIANCE OF OIH)ER DTD.30.n.2Q21;

I, Sri K. Siidarshan Chakravarthy, IAS, aged

about 40years, Son of K. Seetha Rama Rajia at present
working as CblleGlor, Baiasore, At/P.O./Dist.-

Balasore, do hereby solemnly affirm and state as

fo llows:

!. That, I am the Collector, Baiasore and well

acquainted with the facts of the present case.
2. That, 1 have gone through the contents of the

Order dtd.30.11 .2021 . Paragraphs- 9 to 12 of the.Order

dtd.30.11.2021 are extracted hereunder for

convenience:

"XW XXX XXV

9. So far as the Lewis Leprosy Colony, Baiasore
is concerned, the report of the Amiens Curiae
points out that the inhabitants are not getting
raw diets, which includes rice, clal, edible oil etc.
and that possibly not paid to the local
contractors for supply of raw foods to the
inmates.

10. A direction is issued to the Collector,
Baiasore to immediately ensure supply of raw
food will not be stopped whatsoever. He will
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also soft out the issue concerning the
engagement oflocal contractors.

/ /. It is pointed out that steps have been taken to
construct ten houses and construction work for
other thirteen houses is going on. On scrutiny of
the photographs, a direction is also issued to
construct the remaining thirty houses and to
commence this construction forthwith.

12. Next compliance afftdavii by the Collector,
Balasore will be filed indicating specifically the
construction of additional houses.

XXX XXX XXX"

3. That, regarding compliance of the directions

contained in Paragraphs-9 & 10 of the Order

dtd.30.ll.2021.it is submitted that all the inhabitants of

^• (,f the Lewis Leprosy Colony, Balasore are getting raw n

diets which includes rice, dal, edible oil etc. ^

2 j As regards paymejit of local Contractors for ^
// supply of diets the Manager S.B.I Motigjuij Branch C

Balasore has been requested by the District Public

Health Officer, Balasore Vide letter No.20588.

dtd.15.12.2021 to transfer the fund of Rs.8,22,174/-

(Rupees eight laks twenty tAVo thousand one hundred

seventy fivelonly to tlie A/C No. 30195741419 of Sri

Subrat Kar. As regards, engagement of a diet, tender

was floated and one M/s. S.K. Enterj^risers, Balasore

has been selected. Work Order has been issued Vide

letter No. 20919, dtd.20.12.2021 for supply of diet to

the THW & RC inmates of Bampada.
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Copy of the receipts showing receipt of raw diets

by the 33 nos, of inhabitants is filed herewith and

annexed as Anncxm e - A series.

Copy of the letter dtd.l5.12.2021 is filed

herewith and annexed as Aniiexure - B.

Copy of the letter dtd.2D. 12.2021 is filed

herewith and anne.xed as Aniicxui e - C.

4. That, regarding eompliance of the directions

contained in Paragraphs-ll&]2 of the Order

dtd.30.11.202L it is submitted that four (4) nos. of

existing old & damaged houses at Bampada were

dismantled and the RCC roof building consisting of

eight (8) nos. of houses have been taken up at that

place. Presently the piling work for foundation work is

in progress, and completed up to 80% as repotted by

the Superintending Engineer, Balasore (R & B),

:.Division-n Vide letter No.9259, dated 22.12.2021.

y  j, . ,, Further it is intimated that lOnos. of houses have

completed and handed over to lOnos. of inmates.

Presently, eight (08)nos. of houses are under

construction and will be completed within three

months. Estimates for construction of another twelve

(12) houses have been prepared and work will be taken

up immediately after finalization of the tender

process.So tar as the rest tliree (03) houses (out of the

total of 33 inhabitants) are concerned, it is submitted

that three inmates are couple and living together for

which 30 houses are rcquiied.
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Copy of letter No.9259, dated 22.12.2021 along

with the pliotograph of the houses are filed herewith

and annexed as Annexiire-D Series.

Copy of letter No.9501, dated 28.12.2021 of the

Superintending Engineer, Balasore (11 & B), Division-

llis filed herewith and annexed as Aiinexure-E.

5. That, the facts stated above in Paragraphs - 3 &

4 are true to the best of my knowledge, based upon

available official records and the averments made in

Paragraphs - 2 are humble submissions before this-

Hon'ble Court.

Identif^d by ^ CA^A.Afi.t/ct£'/A^
DEPONENT

Advocateks^iderk, A.G.'s Office
Cuttack

Dtd.35.|0-^^
Certified that Cartridge papers are not available.

Addl. Govern III cut Advocate

Solemnly affirmed before me by Sri K. Sudarshan

Chakravarthy who is identified before me by

^Pwhom I 1,^'sonally know.
'AAv^/

COMMrSSItW^W OATH/
NOTARY PUBLIC, BALASORE

^2...
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English Translation of Page - ^

t am Smt. Sakara Besra. Village : Bamapada,

P.O.: Chhanapup Dist.: Balasore. I do hereby

aeelaie in writing that 1 have been receivinfi, the

Dry Ration diet as an inmate of Lewis Leprosy

Colony, Bampada from the Contraetor

regularly.

I am Stni. Phularnani Jena, Village : Bamapada,

P.O.; ClTiianapur, Dist.: Balasore. T do hereby

declare in writing that 1 have been receiving the

Dry Ration diet as an innrate of Lewis Leprosy

Colony, Bampada ftom the Contractor

regularly.

L.T.I, of Smt. Sakara Besra L.l .1. of Smt. Phulamani .lena

U'A--
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English Translation of Page - !o

1  am Smt: Bilasha Hembi-aih. Vilia^

Bamapada. ;P.O.; Cbhaiiapup Dist.; Balasore. I

do hereby declare in vvriting tiidt I have been

reGeiving the Dr)' Ration diet as an inmate of

Lewis Leprosy Colony, Bampada from the

ContraGtor rean 1 ar 1 v.

I .am Smt. Basanti Sittgh. Viilage ; Bamapada.

P.O.: Clihanapur, Dist.; Balasore. I do hereby

declare in writing that 1 have been receiving the

Drj' Ration diet as an inmate of Lewis Leprosy

Colony, Bampada from the. Contractor

regularly.

L.T.I, of.Smt. Bilasha Hetnbram L.Td. of Smt. Basanti Singh

public Heanh O ■
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English Translation of Pase - 1-

T am Smt. Arasu Murnui. Viilage : Bamapada.

P.O.: Chhanapui", Dist.: Balasore. I do hereby

declare in writing that I have been receiving the

Drj' Ration diet as an inmate of Lewis Leprosy

Colony, Bampada front the Contractor

regularly.

L.T.I, of Smt. Arasu Murnui

Chios Oiairtot
iublSc HoiiSth Oh.o-f

Batasors^
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EnglivSh Translation of Page -

r am Smt. Radba Singh. Village : Baraapada.

P.O.: Chhanapur, Dist.: Balasore. I do hereby

declare in writing that ! have been receiviiig tlie

D17 Ration diet as an inmate of Lewis Leprosy

Colony, Bampada from the ContraGtor

reaularlv.

I am Smt. Sauri Mxirmii. Village : Bamapada.

P.O.: CliltanapLir, Dist.: Balasore, 1 do hereby

declare in writing that I have been receiving tlie

Dry Ration diet as an inmate of Lewis Leprosy

Colony, Bampada .from the Contractor

regularly.

L.T.I. ofRadha Sineh L.T.i. of Sauri Murmu
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English Translation of Page

I am Samarai Soreh. Village'; Bamapada, P.O.;

C hhanapur. Di.st.: Balasore. I do hereby declare

in writing that I have been neeeivirig the Dry

Ration diet as an inmate of Lewis Leprosy

Colony, Bampada from the Contractor

regularly.

I am Smt. Durgamani Upadhaya. Village :

Bamapada, P.O.: Chhanapun Dist.: Balasore. 1

do hereby, declare in writing that I have been

idceivihg the Dry Ratibp diet as an iflihate Of

Lewis Leprosy Colony, Bampada from the

Contractor regu larlv.

S,amarai-S.oren L.T.I, of Durgamani Upadhaya
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English Translation of Page ( Q

I  am Sri Dayanidhi Nayak,

Bamapada, P.O.: Chhanapur, Dist.: Balasore. I

do hereby declare in writing that I have been

receiving die Diy Ration diet as an inmate of

Lewis Leprosy Colony, Bampada from the

Contractor regularly.

I am Sri Raniachandra Murmu: Village :

Bamapada, P.O.: Chhanapur. Di.st.: Bahusore. I

do hereby declare in vvriting that I have been

receiving the Diy Ration diet as an inmate of

Lewis Leprosy Colony, Bampada from the

Contractor regularly.

Sri Daymnidhi Navak Raniachandra Murmu

aavss'
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English Translation of Page - ̂  | \

I am Smt.. Rania MurmU, Village ; Baiiiapada.

P.O.: Ghhanapur, Dist.: Balasare. I do hereby

declare in writing that t have been receiviiig the

Dry Ration diet as an inmate of Lewis, Leprosy

Colony, Bampada frorn the ContraGtor

regularly.

lam Sri Gopinath Soren, Village : Bamapada.

P.O.: ClTitanapur. Dist.: Balasore. I do hereby

declare in writing tliat I have been receiving the

Dry Ration diet as an inmate of Lewis Leprosy

Coloriy, Bampada from the Contractor

regularly.

..T.L of Snit. Rania Murmu L.,f d. of Sri Gopinath Soreii
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English Translation oFPage- ̂  ( 2_

I am Smt. (iiirei Maraiidt, ViJiage : Bamapada.

P.O.: Chhanapur, Dist: Baiasore. 1 do herehy

declai'e in writing that I have been receiving the

Dry Ration diet as an inmate of Lewis Leprosy

ColonVj Bainpada from the Oohtraetor

rea

I am Sri Ciudura Singh, Village : Bamapada.

P;Q.; ChJianapur. Dist.: Baiasore. I do hereby

declare in writing that 1 have been receiving the

Dry Ration diet as an inmate of Lewis Leprosy

Colony, Banipada Ifom the Contractor

regularly.

L.T.I. of .Snit. Gurei Marandi L.T.I. Giidtira Singb,

a

Saras'
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English Translation of Page - \

1 am Sri Malgal TudiL Viliage : Bamapada.

P.O.; Cfihanapur, Dist.; Balaspre. 1 do hereby

declare in writing that I have been receiving the

Dry Ration diet as aii inmate of Lewis Leprosv

Colony. Bampada from the Contractor

regiilarly.

I  am Sri Chhotra}/ Munmi, Village :

Bamapada. P.O.: Chhanapur. Dist.; Bahi'sore. I

do hereby declare in writing that I have been

receiving the Dry Ration diet as an inmate of

Lewis Leprosy Colony, Bampada fi-om the

Contmctor regularly.

of Sri Malaal Tuciii L.T.I, of Sri Cbhotrav Murn"lij
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I am Sri Kaiinei Marai'id!, Village ; Baraujiada.

1\0.; Chhanapur, Dist.: Balasore. I do hereby

declare in writins. that I have been reeeivino the

Diy Ration diet as an inmate of Lewis Leprosy

Colony, Bampada frorh the Contractor'

resularfv.

L.T.L of Sri Kahnei Marandi

English Translation of Page - \ ̂

I am Sara Soren. Village ; Bamapada, P.O.:

Chhanapur, Disr.: BalasGre. I do hereby declare

in wTiting tliat I have been receiving the Dry

Ration diet as an inmate of Lewis Leprosy

CQlony, Bampada fi'om the Conti-actor

regularly.

L.T.I. of Sara Seren
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English Translation of Page -

T  ani Suit. Phiilamani Mumiu. Village :

Bamaptida, P.O.; Chhanapiir. Dist.; Balasore. I

do hereby declare in vvriting that I have been

receiving the Dry Ration diet as an inimate of

Lewis Leprosy Colony, Bampada from the

ContraGtOr regularly.

i am Sri Para Hetnbrani, Village ; Bamaixida.

P.O.: Chhanapur, Dist.; Balasore. I do hereby

declare in vvriting that I have been receiving the

Di-y Ration diet as an inmate of Lewis Leprosy

Colony, Bampada. from the Contractor

regularly.

L.T.I, of Smi. Phiilamani Miii'mli L.T.l. of Sri Para Hembram

..in O'".VviO
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English Translation of Page - I

I  am Sri Samarai Mamadi, Village :

Bamapada, P.O.: Chhanapiir, Di.st: B.alasGre. 1

do hereby declare iii vvriring that I have been

receiving the Diy Ration diet as an inmate of

Levyis Leprosy Colony, Bampada fipm the

Con tractor resti lar Iv.

I  am Sint, Sambad [Vlarandi. Villaee :

Bamapada. P.O,; Chl-ianapi!r. Disl.: BaJasore. 1

do hereby declare in writing that I have been

receiving the Diy Ration diet as an inmate of

Lewis Leprosy Colony, Bampada trom the

Contractor regularly.

L.T. I, of Sri Samarai Mprandi L.T.I. ofSmt. Sambad Marandi
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English Translation ofPage - 7-

I am Smi. Sukamati Singh. Village,; Baniapada,

P.O.; Chhanapur, Dfet.; Balasore. I do hereby

deelare in writing that I have been receiving the

Dry Ration diet as an initiate of Lewis Leprosy

Colony, Bampada Itona the Contractor

regularly,

1 am Sri Tima Llurrau, Village : Bamapada.

P.O.: Chhanapur, Dist.: Balasore. 1 do hereby

declare in writing that I have been receiving the

Dry Ration diet as an inmate of Lewis Leprosy

Colony, Bampada from the Contractor

regularly.

L.T.I. ofSini. Sukamati Sinah L.T.I, of Sri 'I'ima Mtirmu

r\4|\0'C-S
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Etigllsh Translation of Page- i0~ IS'

I am Smt. Kanta Saroal, Village ; Bamapada.

P.O.: Chhanapur. Di.si.; Balasore. I do herebx'

declare in writing that I, have been receiving the

Dry Ration diet as an inmate of Lewis Leprosy

Colony, Banipada from the Contraetor

regularly. ■

I am Sri Budhan iCisku. Village ; Bamapada.

P.CL: Chhanapur, Dist.; Balasore, I do hereby

declare in writing that I have been receiving the

Dr)' Ration diet as an inmate of Lewis Leprosy

Colony. Barapada from the Contractor

regularly.

L.T.I, of Smt. Kanta S.amal L.T.I, of Sri Budhan K i.sku

/T'
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English Translation of Page

I am Smi. SukJii Tudii. Village : BamajDada,

P.O.: Chhanapur, Balasore. I dt) hereby

declare in wridng that I have been reGeiving the

Dry Raiion, diet as an inmate af Lewis Lep-dSj';

Geldiiy, Bampada from the Oontractor

regularly.

I am Smt. Malati Majhi. ViJlage : Bamapada.

P.O.; Chhanapur. Disl.: Balasore. I do hereby

declare"ill writing that I have been receiving the

Dry Ration diet as an inmate of Lewis Leprosy

ColoHy. Bamphda from the Contractor

regularly.

L-fr.l. ofSifih Sukhi Tudii LlT.l. of Smt. Malati htaihi
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^ iiQFFICE OF THiE CmF.F niSTRTCT MEDICAL AND PUBLICH EALTH OFFICER: BALASQRE
ininsnrpAeoamail.eom ,Ph- No-8018606445/9937836120

Date /5c/;i'Si/

/

Letter no St&SW- ^

to

The Manager, S.B.I Motiganj Branch,

Balasore.

Sub: - E-transfer of the foirowing amount to the concerned account as mentioned
in the table below. '

Sir,

You are here by requested to transfer the funds to the concerned A/C no.
maintained;, at different banks out of the*HKNS A/C No-10541619237 Details given
below.

Statement of E-Transfer

SL

NO

N AME OF THE

PARTICIPANTS

AMOUNT A/CNO. IFSCCODE NAME OF TITE

BRANCH

t Subrat Kar Rs. 8,22,175/- 30195741419 SBIN0006933 SBI Motiganj
Bis

TOTAL = Rs. R,22,175/- (Rupees Eight Lakhs Twenty Two Thousand
One Hundred Seventy Five)onlv

Thanking you

Yours faithfully

Sj-

if

District Pubfic Health Officer,

i2^Baiasore

ChJei Oistvict «
" pubiic Health

Baiasorp



OF FICE OH THE CHIEF DISTRICT MEDICAL J1 PUBLIC HEALTH OFFICER, BALASORE ^
"'! „ J. '

To

The Proprietor of S.K.Eterprises, Balasore.

Sub: - Supply order for diet (TIFFEN+LUNCH+DINNBR) of THW & RC inmates of Bampada.

Ref- Tender call notice no 19989 dated 04.12.21.

J

Sir,

Aitli refeience to the subject cited above, you are selected as lowest bidder bv tlu; district level

tendei comniittee. Hence, undersigned pleased to place the supply order for supply ot diet
IFFEN+LUNGH+DIISiNER) to inmates of the THW & RC, Bampada as per rate mentioned blow.

'  w-w.. viL/s^vv. yv.i

This is for yoiij- kind iniormalion and necessary action.
Yours I'aithfuMy,

Chief District Medical & Public Health Officer
Balasore;

SI, Particulars Rate Quantity Total Rate

including ail
taxes

1 TIFFEN

I.LWCH

10

40

As per che occupancy of TITVV & RC. ■  RS.8.5A

DbMNER 35

.. .

—; :

1

Chief Dishict Sviedtcat ̂
Public Health Officer

Balasore



vCX ̂  ̂

OFFICE OF THE CHIEF DISTRICT MEDICAL & PUBLIC HEALTH OFFICER,

BALASORE

Letter No ,^1^1 ̂  I Dated ta} ■ /a_ •

To
J  '

The Colleotor 8t District Magistrate, Balasore

Sub; Status repoit on compliauce to the order No. 26 dated 30.11.2021

of Hon'ble High Court in VV.P. (C) No. 13403 of 2015.

Sir,

In inviting a reference to the subject cited above, I am to say tliat

as per direction of the Hon'ble High Court vide Order No. 26 dtd. 30.11.2021 in

point No. 9 & 10 all the inliabitaiits of Lewis Leprosy Colony Balasore are

getting new diets which mcludes rice daf edible oil etc. As regards payment of

local eontraetors for supply of the diets the Manager SBI Motiganj Branch,

Balasore have been requested to transfer the lund of lls. 8,22,174 (Rupees eight

lakh twenty two thousand one hundred seventy fom-) only to the A/G No.

30195741419 of Sri. Subrat Kar by the DiSt. Public Health Officer, Balasore vide

Letter No. 20588 dated 15.12.2021. As ragards engagement of local contractor a

diet tender was floated and S.K. Enterprises Balasore has selected and ordered

vide this; office Letter No. 20919 dtd. 20:12.2021 to supply diet to TI-IW & RC

inmates of Bainpda.

Copy of the supporting docuihents are enclosed for kind reference.

Yours faithfully,

C.D.M. & P.H.O, Balasore

2?

Ci'Uef District -i/iodicaj
Public Health Offlcef

Balasoro



-J)

OFFICE OF THE SUPERINTENDING ENGINEER

BALASORE (ROADS & BUIUDINGS ) DIVISION-ll
AT/PO-BHASKARGANJ, STATION ROAD . BALASORE

E Mail ID Ciepwdbls2@gmail.coiH

L_t>atecl : ^tO

3ub • "•

Sir.

Collector <& District. Magistrate, Balasore

'Status report on "Construction of proposed Leprosy home at Lewis
Road, Bampada in the District of Balasore for the year 2021-22"

In inviting a kindfeference to the above citeti subject, it is to
*  * *

state that, there are 4Nos. of existing old and daniaged houses wherein 4Nos of

Leprosy family were staying at Bampada were dismantled as per the instruction of the

Tahasildar, Remuna and the RCC roof building consisting of SNos houses have been

taken up at that place. Presently the piling work for foundation work is in progress and

completed up to 80%. Photographs are enclosed herewith.

This is for favour of kind information and necessary action.

End;- Photographs-2Nos.

Yours l[^ithfully,
»  ' »

Memo No.

Superintending tngHieer
Balasore (RAB) Division.-rr

Dated

Copy to the Sub-Divisional Officer, Sadar (R<&B) Sub-Division, Balasore
for information and necessary action.

\
Superintending Engineer,
Balasore (R&B) Division.-II

/

Chief District'^l&dicai <3
Public, Health Officer

Balasore
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English Translation of Page - ^-CD

{ am Sri Bhuju Wurinu. Village : Bamapada.

P.O.; Chhanapur. DLsi.: l:^ala.sorc. 1 do herebv

declaa-e in writing that I have been receiving the

Dr\' Ration diet as an inmate of Lewis Leprosy

Colony, Bampada trom the Contractor

resii larlv.

L.T.I. ot'Sri Bhuju Murniu

wc

Ad*'?' ■



,,, •'s^., 9;i, n 1 1 - H » {»I ftiK Ki'i' r n i^rf n imn'<. i- -■ r, t x 3 >^«—•
■  V\ I'tA I i'siviiii: riiii.iiis A: uj • M in sf .A k nt viHuAr^^n/

f- J^- r - r. ^ ' «■•' • HM'\'-'.K .\RqA>.' .( M \1 l> ?"-. tl,r»..'.1l CI.M.J'^^^U'
IJ Mjiat|& ,• ««]>M>Mib},'-<i}pi'i»m«'.cinl )|f 5'i n 0 in\i norm ll

No
V  -, ■

To ■" i 'S•=.''V'T-"^''^■. ■
The Collector A District M'ttgistr-ot-e, Balosore

•Sub ■• 'CosiTsfifridciion of Proposed (12 yinirts}..Leprosy-Hortt^ tit LlWiSi
.  Bam-poda I'o the Dtsttlct of-8ddsote-for fb© y&ar 2:0£l-^-;i8, ■

Sir,

In it?yifi.ng a- kfbd rcfcrtncc ta the above-tfted' subijh-Cft'-W Id 1o
sf-flTc rhoi , the vcstimotc rs subhvitted 'to'yoor good ofdic'c vide- tbiS-ef^fTce Tetter No.
9i3-iO-/hV£ dt. 24.i-S,'2'Q2i fw accardarie:c- ''cif dd'fhtrtiS'tratte^^^^ placement of

fi.iTich- hfdtvcver pending Adhiinistrotiive ApprovaT thfs ofiFicc has coded Tedder orv df,

.hi I.: 2021 It will fake 4 months time period from-drawl of ogrcement for complefson

al' said' 1,2 units,

This ts for favour of Wnd rnformotion and nccessairy-'Qdtion.
;  ' tl

Yours-Irpithfully. ■

n«i ending chgtheer-, '
,  . &dlasore (-BdB) Divisbn.-TI'Me^oNh Doted.- ^ ; ; ' ; , ,

.  Copy'^ifbthfttied'to the thidf Co-nstrucTi-on-. -Englhekrh BdsTerd-©rdte^'tRAS)/
Beiiasare for favour of kind info-rmatfon and decesi'ary'actbh.

■  ' I

. . . Bolasorc (ftiO) D-ivismn,-Il
Memo No.. iJ? faated '

ddpy to tfie' Sub--t>ivisioin:Ql ■Offbei'," Sodaf' -(RdB)
for in formation and tjecessory-acT^^^

_  p. , ,n —

it', Superintending Bngfnedr,
'  "'^"''03U-..sore^ : •• . Dabsore (ftAB) bivislpivll
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